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from 1-6-1974 after taking into conmsi-
deration the recommendations of the
Third Pay Commission and also the
increase in the price of petrol upto
that duate.

(b) The rates of mileage allowances
have not been revised after 1-6-1974,
as there has been no appreciable
increase in the price of petrol after
that date.

Finalisation of Missing Credits in
AGCW&M and AGCR

1705. SHRI S. D. SOMASUN-
DARAM: Will the Minister of
FINANCE AND REVENUE AND
BANKING be pleased to state:

(a) whether in spite of long time
elapsed after the departmentalisation
of accounts lot of missing credits in
G.P.F. of Central Government em-
ployees have not been finalised by the
AGCW. & M and A.G.C.R. etc.
before the transfer of G.P.F. accounts
to the concerned department; and

(b) if so, the reasons for not fixing
the target date for reconciliation of
missing credits in G.P.F. and bringing
all accounts uptodate?

THE MINISTER OF FINANCE AND
REVENUE AND BANKING (SHRI
H. M. PATEL): (a) and (b). The
Comptroller & Auditor General issued
instructions on 10-9-1976 to all the
Accountants General to complete the
Provident Fund Accounts of all subs-
cribers for the year 1975-76 and issue
Annual Accounts Statements latest
by 31-10-1976; and also to make all-
out efforts to locate and settle the
differences to the maximum extent
posible before balances are transfer-
red to the Departmental Pay &
Accounts Offices. However, due to
the large numbers of missing credits
and complexity of the cases, accounts
are being transferred with missing
credits. The computer-based accounts
which were maintained by the
A.G.C.R. were taken over on 1-10-1976
by the Ministry of Finance, on an “as
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is where is” basis and action is being
taken to clear the arrears of postings
and to trace missing credits.
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(™) 1977-78 % foad s Afi
ﬁusﬁﬁwﬁqmwa&mﬁm
# Ifaa fgal #7 qate g fear s

Iyt aRget & fedd To-agrEan
Y sraEa

1207. it fax avcraw agf
Fq0 arfayy aar amfoe gfa vk ag-
wifca ot g TaTy A FAT FG GF o

(%) #a7 a3FR T8 & JoWET
Tl ¥ far ao-agEar @ & SR
TR IINFATHI T qTE FAT 8

(@) afx g, @t qoasaedt a=g 7T
& AR QHY a=gHi & A9 =41 §; W}

() zu, wiwfuat agr gz qrwd
FH FEgHT FY TA-GIEAT I F AR
FawR N AMfgar e ?

aifasr aar wafor gfa st ag-
wifear 53t (st Aiga wifer) @ (%)
F (7). AT OF FY A7 @Y & W -
9T 9T T A AT )

Rupee Trade Arrangements

1703. SHRI D. B. CHANDRE
GOWDA: Will the Minister of COM-
MERCE AND CIVIL SUPPLIES be
pleased to state:

(a) the names of the foreign coun-
tries which were in terms with Gov-

ernment of India in rupee trade
arrangements;
(b) whether some of the foreign

countries have sought extension of the
arrangements again; and

(c) if so, the names thereof and main
features of the trade going on with
such countries in Indian Rupees?
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THE MINISTER OF COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION (SHRI MOHAN
DHARIA): (a) The countries with
whom India has Rupee Trade arrange-
ments are Democratic Peoples Repub-
lic of Korea, Nepal, Afghanistan,
USSR, Poland, Rumania, Hungary,
Bulgaria, German Democratic Repub-
lic (GDR) and Czechoslovakia. In ad-
dition we had rupee payment arrange-
ments with Egypt, Yugoslavia and
Bangladesh, but these have come to
an end.

(b) Yes, Sir.

(¢) India's trade with seven-European
countries i.e. USSR, Poland, Bulgaria,
Rumania, Hungary, GDR, Czecho-
slovakia and Democratic Peoples Re-
public of Korea is conducted within
the framework of Trade and Payments
Agreements.

India's trade with seven East-Euro-
pean countries viz.,, USSR, Poland,
Bulgaria, Romania, Hungary, GDR and
Czechoslovakia provide for bilateral
balanced trade through a clearing
accounts system in non-convertible
Indian Rupee. Rupee funds are gen-
erated to the credit of these countries
thrﬁugh import by India and these
funds are hquidated through purclgses
frem India. India has imported many
important commodities and capital
equipment from these countries and
exports hoth traditional and non-tradi-
tional commodities to them.

In case of the Democratic People’s
Republic of Korea, trade is conducted
through annual Trade Plans, Our
import consist of magnesia, Clinker,
electrolytic zine, urea, synthetic Fibres,
sulpher etc. while exports consist of
steel Billets, ijute bags, manganese
Ore, ferro Manganese Coal etc.

India's trade with Nepal is conducted
in accordance with Indo-Nepal Treaty
of Trade and transit 1971, Import and
Export of goods from and to Nepal
are allowed without import and export
control restrictions provided the goods
are. either produced or manufactured
in the respective countries, subject to





